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Dated this Friday the 7th Day o

“Hon’ble Shri Justice
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PLYE s ML DUNAL
ENCH
”GO?{ 855/2001, 859/2001,
, E82/20C1, . 864/20G1,
1,  866/2G01, 869/2001
73/2001 'and 874/2001.
f D cember, Z2001.
Vice Chairman

Hur’b;e Smt .-Shanta Sha Stty,
Shri Vijay 8. Amberkar,
working.-as Khalasi under
Assistant Electrical Enginesr (C)
Metropolitan Transport -Project (R) s
.Central Railway, Juinagar, .
Navi Mumbai. )
- 8hri P.G. Nehate, o \

_work1ng as Khalasi under
Divisional Eiectrical Engineer
Metropolitan Transport Project
Central Railway, Juinagar, '
Navi Mumbai..

. 8hri M.V. Dange, |
working as Khalasi under
Divisional Electrical Engineer

(C), -
(Rlys),

(e,

Metropolitan Transport Project (Rlys),
. Central Railway, uuunagar, : :
" Navi Mumba1.
under ,
nt E Engineer'(C),

olita ansport Project (R},
_chbra1 Railway, Juinagar,
Navi Mumbai. -
hri G.R. Taleie,
working as Khalasi under
Assistant Electrical Engineer {C),
Metropolitan Transport Project (R),
Central Railway, Thane. S :

2

Apb?icaﬁt in-
CA 855/2001.

App11éant in
OA 856/2001.

Applicant in
‘OA 857/2001.

Appiicant "in
UA 858/z001,
Appiicant in
CA 859/2001.
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shri H.D. Chaudriari,

- working as khalasi under o
Assistant Electrical Enginecr (CJ,
Metropolitan Transport Project (R),
Central. Ra11 ay, Thanhe ’ ' .
Shri J.H. Talele,, s
working as' Khalasi under

.Dy. Electrical Engineer (C),

MTP (R), Central Railway,- .
Juihagar, Navi Mumbai. -
Shri V.M. KaCﬂaﬁe, .

P e

 working -as Khalasi unacert

_Assistant Electrical Engineer (
MTP (R),_Centra] Railway, Thane.

L]

Shri'R.K. Reddy,

working as Khalasi under

Assistant Electrical Engineer -(C),
MTP (R), Central Railway, '
Juinagar, Navi Mumbai.

‘Shri R. L. Kadam,. . &
working-as Mason-III1 under L
Assistant Electrical Engineer (C),
MTP (R), Central Railway, Thane.

8hr1 A R. ahe1kh,

work1ng as Khalasi under . :
Assistant Electrical-Engineer (C),
MTP (R), Central Railway, Thane.’

Sit1 T R. Pat'1

wqér .
£ngineer (C),
Ylway, Thane.

" .

Shri P.M. Narayane,
working as Khalasi unaer
B T U S vt ST ML e e R Ao S
Abbxbuanb cncptrlua] cigineer (uj.,

e / iy e o I RPN Tl o
MTP i\R)-, Central Rqsiw.ay,' ihane.
[ P ] M A { o ,..‘1A
Po T I B W A Jangie, -
working as Khalasi under E
Assistant Electrical Engineer {Cy,
MTP {(R), ‘Central Raiiay,
Juinagar, Navi Mumbai

‘Appiicant-in
)4
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App?icaﬂt‘in
OA 860/2001

Apgiicant in

OA 861/2001.

. Applicant in

OA 862/2001.

Applicant in

- OA 863/2007.

Applicant in

" OA 864/2001.

Applicant in
OA 865/2001.
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Shri M.E. Muthu,
WoOIrKing as Khalasi under- )
Dy. Chief Electrical Enginser (C),
MIP (R}, Central Railway, " .
Juinagar, Navi Mumbai. . Applicant +n
: o ' CA” 865/2001.
Shri C. Scioman, .
Driver {(Ad-hoc)y,
Assistant Electrical CHQI!HEI (Cy, ( ,
MTP- (R), Central Railway, Thans., - .. Applicant in
- : ' - ‘OA 870/20G07.
Shri Y.E. Patii,:
wWorking as Khalasi under
Assistant Electrical Engineer {CJ,
MTP (R), Central Railway, St :
Juinagar; Navi Mumbai. .. Applicant in
' : ' OA 871/2001.
Shri V.R.. Patil, E
"WOrKing .as Khalasi under
Assistant Electrical Enginesr (Cj,
MTP (R), Central Railway, - _ S .
Juinagar, Navi Mumbai. - ... Applicant in

s

< | OA 872/2001.

Shri V.D. Talele,

.working as Khalasi under )

Assistant Electrical chgineer (C), o .

MTP (R), Central Railway, - T o

Juinagdr, Navi Mumbdi. -, w. Applicant in
- v OA 873/2001.

Shri v.S. Jav:FKaF

working as Khalasi under

Assistant Electrical Engineer (Cj,

MTP (R), Centra1* '1|way," N

‘Ju1nagar, Navi Mum ] »

.. Applicant 1in

oy QOA-874/20601.
___{ By AdvUCate Shri M.8. Ramamurthy ). e e
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'3; Chief Administrative Officer (C),
. Matropolitan Railway Project (R),
CAO (C)’s Office, Central Railway,
.. New Administrative Building,
7th Floor, CST,,. Mumb§1 400001.
4. Assistant Electrical Engineer (C), ,
. Metropolitan Transport Project (R), '

" Central Railway, Juinagar, N
Navi Mumbai. - - . . Respondents.

S 'ORDER (ORAL) |
{ Per : Smt. Shanta Shastry, Member (A) }
* . A11 these 20 (twenty) OAs involve a cohmon cause
'of'actionl .. The legaI'ﬂiséue faised is the same. The
ire1ief sought is. the same. The advocate '13 also the
same. We therefore proceed to d1epose off these OAs by a
common order. ‘
2. The 'a;plicants are Khalasis working in the

Central Railway. For purposes of 1llustration the facts

in 0.A,Nb.855/200f are given“in'brief. The qpp1icant'1n'f

the aforesaid 0.A. was granted temporary status with
‘effect from 1989 by order dated 12.7.1990. According to.

the applicant he was relieved on being declared surplus

“to Jjoin.. the office of Chief Engineer (C), Metropolitan

Transport Project on 144.1991. Now after a lapse of ten

?

" years the 1mpugned charge sheet has been igssued to him on

10 9. 2001. The article of charg¢ reads as follows -
' “that the said Shri Vijay Amberkar,
Khalasi arrived on transfer from Central
Railway to MTP (R), Mumbai by producing
LPC No.HPB/797/D/ST/7FR dated 18.3.1991
. issued under _ the signature = of.
CPO(S&T)/Central Railway. Oon enquiry
with CPO(S&T)/Central Railway vide MTP
(R) Mumbai’'s Tletter NoO.MT/E/099 dated
17.7.2001, it was replied by CPO(S&T)
' vide 1etter No.HPB/P. 797/D/8&T/C1./PNM -
" 1870/1939 dated 5.9.2001 that the LPC in
question was not issued. by his office.
"It clearly 1indicates that shri V1jay
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Amberkar, Khalasi obtained appointment in:
MPT (R) Mumbai by ' ‘producing the fake
office oOrder.” o
 _3. Similar charge sheet has been 1issued to the
applicants in other OAs also.:
4, ' The applicant has assailed the charge sheet on

two main grounds viz.v |

(1) " The charge sheet has been 1issued after nearly ten
years of h1s Jo1n1ng the . MTP 1n 1991 ~ No reasone are.
forthcoming by way of any document or otherwise to
. exp1a1n the enormous de1ay 1n 1ssu1ng the charge sheet.
(i1) 'g;hsufficient material or basis is available to
ju3t1fy~the fssue. of the charge sheet. It is based on
a mere exchange of letters dated 17. 7 2001 _endi 5.5.2001
as-ment1oned in the article of charge. ' |
5. “The learneq counsel for the applicant oubmits,
further that out‘.of 33 employees who joined the

Metropolitan Transport Project on being declared surplus

~only 8 emp1oyeee \have jbee' echarger sheeted.' LIt s
-discriminatory. / T e_efgre the charge sheet of 10.9.2001

N 4

is 11ab19 to be’ quas and set aside at the outset.

6. The Learned ounsel. a1so said that the app11cants'
have rep1ied to the charge sheet and have requested to be
.lpnoy1ded w1th a defance lewyer. ‘ ﬁ

7.  We have heard the Learned ' Counsel fer £ne
app11cehts. In oer.cens1dered vfew it is'not necessary
»toiinterfEfe‘w1th the due process of law at this 'sgageu
" In regard te the demand %or'a defence lawyer, sincelthe'

charge is of»@lieged forgery and since the applicants are
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tion]y Kha]asvs the enqu1ry off1cer« sha]] take 1nto

!

r;—cons1derat1on this aspect a]so at the time of hear1ng
‘while> dea11ng w1th the request for defence 1awyer.;“' '

8; 1' In/the above v1ew of the matter arl the O A s are
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( Smt Shanta Shastry ) ( Birendra Dikshit Y.

-

';d1sm1ssed at the adm1ss1on stage 1tse1f We dp_not order'
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- any costs:.-?‘i T ;;-_,“=fft L

-Member (A) : _,fv-'}g‘faW V1ce Cha1rman._‘.<r

H . P . . . Lo~ - . . - .
n. i L » - . Ly .
- et Toow : P . T e . - g
i3 . c AR - . " - Lo R - . "

PR PR .. - N E
S - . NG S
" - N . . ——e— .

———



